
c.P. No. 491 llMAHl12017

CORAM: Present: SHRI B.S.V, PRAKASH KUMAR
MEMBER (J)

SHRI V. NALI.ASENAPATHY
MEMBER (T)

ATTENDENCE,CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY I.AW TRIBUNAL ON 18.0I.2018

V. NALLASENAPATHY
Ivlem ber (Tech nical)

At request of the parties, list this matter on 8.2.2018.

r sd/- -! sd/- j

,._ -
B.S.V. PRAKASH KUMAR

Member (J udicia l)

NATIONAL COMPAIVY LAW TRIBUNAL
MUMBAJ BENCH. MUMBAI

NAME OF THE PARTIES: Juniper Networks India Pvt.Ltd.

SECTION OF THE COMPANIES ACT: 441 ofthe Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE

ORDER
CP 49L I44L I NCLT IMB IMAHI2OIT


